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THE  DEPUTY   CHAIRMAN: Now 
that matter is  over, gx   
        I have that matter is  over. 

Shankar Dayalji, identified   someone else... 
(Interruption)... No, that matter 

is  over. The Thomson   Press   matter before 
this House is closed. 

... (Interruptions)... 
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THE DEPUTY CHAIRMAN; I have not 
permitted you. 

DR. RATNAKAR  PANDEY: Kindly 
permit me. 

THE DEPUTY  CHAIRMAN; Just  a 
second. 

 

SHRI KAPIL VERMA (UTTAR 
PRADESH); I want to say about this that the 
Government should tell the House what 
contigency plans it has formulated to meet the 
economic crisis in event of war. If there is a 
war, what is it going to do about it It should 
present a white paper on the situation 

and seeps that are being taken. The 
Government must tell as wnat steps it is 
taking to meet that situation that may be 
created in event of war. What are the 
contigency plans. The Finance Minister is 
here. They must tell us what contigency plans 
they have. 

THE; D'EPUTY CHAIRMAN: Let us hope 
that there lis no war. 

 

DR. G. VIJAYA MOHAN REDDY 
(Andhra Pradesh): India should take initiative 
in the Non-aligned Movement. 
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SHRI VITHALRA'O MADHAVRAO 
JADHAV (Maharashtra): The whole House 
should discuss this issue. We must express 
unanimously through a resolution. So, I 
would request through you that the 
Government must bring such a resolution in 
this House, and there must be a detailed 
discussion  on  this. (Interruptions) 

THE IDEJPUTY CHAIRMAN: Just a 
minute. Let me handle one problem at a time. 
The matter is serious. The Chair also 
associates with the sentiments of the House. 
The entire House and the people of this 
country are concerned about the situation in 
the Gulf, and the Government is aware of it. 

SHRI VITHALRAO MADHAVRAO 
JADHAV; No question of giving response. 

He may consider it. Let him say that he will 
consider it. 

SHRI   KAPIL  VERMA; A      statement. 

'THE  DEPUTY   CHAIRMAN: They have  

heard   it     We   cannot   precipi- 

tate that they should ccms with a statement. It 
is a sensitive, serious issue. Let the 
Government take its own decision, take its 
own time. The Members may also think of 
the resolution they want to bring. Then, if it 
comes before the House, wewill discuss it 



389 Re. War Threat [8 JAN. 1991] in Gulf Region 390  

THE DEPUTY CHAIRMAN; Now, this is 
enough, i am not permitting anybody. I am 
now taking up the Special Mentions. 

SHRIMATI MARGARET ALVA 
(Karnataka); Madam, on the same 
matter I have already written to the 
Home Minister asking him..................... (In 
terruptions) 

. THE DEPUTY, CHAIRMAN: Only on 
Special Mentions you will be permitted, not 
on anything else. (Interruptions)     

 

SHRIMATI JAYANTI NATARA-JAN 
(Tamil Nadu): Madam, what about the 
Marxist Government in West Bengal, 
which..... 

THE DEPUTY CHAIRMAN; L«t us not 
mix up the issue. Two wrongs never   become   
right. All   the   wrong 
anywhere   has   to be      --------- (Intemip- 
tions) 
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The previous Government with pomp and 

show have announced centenary programmes 
of Dr. B. R. Ambedkar. Actually a Committee 
was formed. The previous Finance Minister, 
Mr. Madhu Dandavate himself was a member 
of the Committee. After this new Government 
came into power, the Committee is not func-
tioning. They have opened an office. So far no 
budget has been sanctioned for them. There is 
no stationery available in that office. There is 
no pencil. Nothing is available. The officials 
who have been posted there are only whiling 
away the time. All activities of the Centenary 
Committee have come to a stand-still. Aftar 
all this Government is also a part of the 
previous Government.  

What is the stand of this Government-in this 
matter? The Minister for Social Welfare, Shri 
Ramji Lai Suman said that he will continue 
with all the programmes and the Committee 
will function up to 1992. Without any budget 
and without a single file, how can this 
Committee function? All the activities of this 
Committee have come to a standstill. Will the 
Government take note of it? The an-
nouncement which they made about the 
Centenary celebrations were meant only for 
votes. If they are sincere in their efforts, they 
should see that the activities of the Committee 
are revived and sufficient funds are provided. 

 


